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T EG UHATIH GH U TAT GU AH TI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No.HC.VU-23 / 2005/ 3614/A

Smti Jayashree Bora,

Joint Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Dipankar Bora,

District & Sessions Judge,
'l-l nsu kia.

Dated Guwahati, the I
,t1.,

April,2024.

Casual leave.

Your Letter No'DJT/2193/2024, dated 08'04'2024'

Sir,

with reference to the above, I am directed to inform you that you have been

granted casual leave on !E.O4'2O24, along with station leave permission' from the

evening ot L2.o4'2o24 till the morning ot 22.04.2024, as prayed for. The next senior

mostJudicialofficeravallableatthestationshallremainlnchargeofyourCourtandofficein

your absence.

Yours faithfullY,

gL/-
JT. REGI STRA ruI II.AN E)

Memo No.HC.vU-23/2005/3615/A' dated / Oo)-O7 -'ZpL\
Copy to:

{ The Project Manager, Gauhati High Court

,l q't .^\*1

,T. REGISTRAR NIGILANCE)


